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'One Station One Product' for setting up
Stall / kiosk at Panipat Station

* The period for setting up of the stall/kiosk will
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A token fee of Rs. 500 for 15 days shall be
charged.
The following can participate viz. Artisans/
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through local Self Help Groups (SHG), NGOs
Co-operatives dealing with the identified
products.

» Open lottery/ Public draw to be done in case
large number of applications are received.
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